917 Written Answers

Athikho Daiho, former Adviser to the
Manipur Administration, was kidnapped by
Naga hostiles from Tadubi Village, P. S. Mao,
while returning to Mao from Tungjoy Village
in his private jeep. He was released by the
hostiles on 21st June. He is not a millionaire.

ATMOSPHERE OF PANIC AND TERROR ON THE
INDO-CHINA BORDER

*235. SHRI P. L. KUREEL URF TALIB:
Will the Minister of HOME AFFAIRS be
pleased to state:

(a) whether it is a fact that since the
border dispute between India and China, some
unsocial elements have started certain
activities in the border areas which have
created an atmosphere of panic and terror
amongst the people of those areas; and

(b) what steps Government have taken for
the investigation of these facts and what
measures have been adopted to check them
and to restore confidence in the public?

THE MINISTER oF HOME AFFAIRS
(SHRT GOVIND BALLABH PANT) : (a) Some
people are carrying on active propaganda in
these areas. There is, however, no panic or
terror.

(b) Government are keeping a close watch
on the situation.

TCONSTRUCTION OF BUDDHIST VLHARA IN
DELHI

*46. SHRI P. N. RAJABHOJ: Will the
Minister of SCIENTIFIC RESEARCH AND
CULTURAL AFFAIRS be pleased to state:

(a) whether it is a fact that the Buddhist
Association of Ladakh have approached
Government for the construction of a
Buddhist Vihara in Delhi;

(b) whether Government have secured
any land and sanctioned any grant for the
purpose; and
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(c) if so, what are the details of the
proposal?

THE  MINISTER ofF  SCIENTIFIC
RESEARCH anND CULTURAL AFFAIRS
(SHR1 HUMAYUN KABIR) : (a) No, Sir. The
request for putting up a rest house in Delhi for
Tibetans came, from the Head Lama of
Ladakh.

. (b) Yes, Sir.

(c) The proposed structure will consist of a
Library *" and Reading Rooms, two double
storeyed wings consisting of living rooms and
a Sabha Mandap.
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105. SHRI NAWAB SINGH CHAUHAN:
Will the Minister of LAW be pleased to state
whether it is a fact that arrangements are
being made for the publication of orders, rules
etc. pertaining to legal matter to be issued in
future in the Official Gazette both in English
and Hindi; and if so, what are those
arrangements and when they will come into
effect?]
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LAW (Supr R. M. Hasarnavis): No

Sir, The second part of the quesiion.
does not arise.]
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